Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: REACON ENGINEERS (INDIA) PVT LTD Date of Commencement of Liquidation: 17-12-2024; List of Stakeholders as on Date: 04-09-2025; Name of IP: Mr. Sanjeev Jhunjhunwala;
Process Number: 1; Last 5 digitof registration number: 10595

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid 0 1566817.00 0 1566817.00 0 0 0 NA
insolvency
resolution

process costs

2 Liquidation costs 0 0 0 0 0 01 0 NA
incurred till date

3 Secure(é_financial 2 6266068662.43 2 6241097865.09 0 24970797.34 0 Annexure 3
creditors

4 Unsecured 0 0 0 0 0 0 0 NA
financial creditors

5 Operational 0 0 0 0 0 0 0 NA
creditors
(Workmen)

6 Operg’iional 37 746351366.81 34 33727548.00 0 712623818.81 0 Annexure 6
creditors
(Employees)

7 Operational 5 135022507.87 4 72706352.00 0 62316155.87 0 Annexure 7
creditors
(Government
Dues)

8 Operational 19 212748103.65 13 36822630.00 0 175925473.65 0 Annexure 8
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other 0 0 0 0 0 0 NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

7361757457.75999 6385921212.09 975836246.67
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